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Shri P. T. Chacko: I t.-ke objection,
he seems to call us outsiders
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^  3Tr̂  #  ^ift^T ^  

n-| ‘
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tute. The other Members were Messrs. 
K. Seshachalam Chaudhuri, G. M. 
Mausari, P. T. Quy and B. C. Guha. 
Subsequently another loc3l Planrirg 
Committee was formed.
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[The Minister of Education and 
Natural Resources and Scientific Re­
search (Maulana Azacl): Generally
s:jeaking a local Committee is set up 
foi every research instihite which is 
established by the CoLincil. In this 
case also s Committee has been set 
lip ]

Central L eather Research I nstitute ,
G uind y

*846. Shri Jasani: (a) Will the
Minister of Natural Resources and 
Scientific Research be pleased to state 
what was the total cost of the construc­
tion of the Central Leather Research 
Institute at Guindy?

(b) What are the functions of this 
institute?

(c) What is the progress of work so 
far done by this institute?

The Deputy Minister of Natural Re­
sources and Scientific Research (Shri 
K. D. Malaviya); (a) The anticipated 
cost of construction and equipment of 
the Institute is Rs. :’.5 lakhs.

(b) and (c). A  statement giving the 
required information is laid on the 
Table of the House. [See Appendix 
VI. annexure No. 1 (a )].

Shri Jasani: Is there any Com­
mittee appointed to supervise the 
work of this Institute? How i.'; it 
constituted? Who are the personnel?

Shri K. D. Malaviya: There was a
committee which was appointed by 
C.S.I.R. Mr. Das was the Chairmnn-- 
to initiate and it recojnmer'ded Ihe

establishment of the Research Insti-
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[Maulana Azad: Though appointed 
by us, these are local Committees.]

Shri S. C. Samauta: M îy I know
whether any bulletin is published to 
show the progress of work there and 
whether any research publirsticns have 
already been made available?

Shri K. D. Malaviya: The pro­
gramme is to publish technical bulle­
tins and other magazines which will 
disseminate information regarding the 
Institute.

Shri M. S Gurupadaswaniy: May I
know whether any foreign expert is 
employed for doing work in this Insti­
tute?

Shri K. D. Malaviya: No, Sir.

G rants to Post-G raduate D epartments 
OF U niversities

*847. Shri V. P. Nayar: (a) Will the 
Minister of Education be pleased to 
state what are the guiding principles
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in the matter of giving grants to the 
post-graduate departments of univer­
sities?

(b) Have Government drawn up 
priorities in the matter of eligibility of 
grants to post-graduate departments of 
.universities, and if so, what are 
the priorities?

The Deputy Miaisier of N.itural Re­
sources and Scientific Research (Shn 
K. D. Malaviya): (a) A  statement is 
laid on the Table of the House. [See  
Appendix VI, annexure No. 1 (b )].

(b) No priorities have been drawn 
up.

Shri V. P. Nayar: May I know how
these principles have been laid down, 
by whom they were laid down and 
also, if they were laid down by a Com­
mittee of experts. constitute that
committee?

Shri K. D, Malaviya; The Govern- 
m,ent ultimately are responsible for 
all the things mentioned by the hon. 
Member.

Shri V. P. Nayar; TLat is n?t wbat 
I wanted to know. I wanted to kne w 
whether these rules have been framed 
by a Committee of experts.

Shri K. D. Malaviya: The rules
have been framed by the Government 
of India. But, there is the A ll India 
Council for Technical Education, and 
Central Advisory Board of Education 
which advises the Government on all 
matters and makes recommendations.

Shri V. P. Nayar: May I  know whe­
ther there has been any request from 
the Travancore Uaiveri^i’.y for crant 
of money for post-graduate research?
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[The Minister of Education and Na­
tural Resources and Scientific Research 
(Maulana Azad): So far as I remem­
ber no such request has been received 
by us.]

Shri V. iP. Nayar: May I know whe­
ther in the matter of giving prinriiies, 
grants for past-graduate studies in 
technical and technological subjects 
will be preferr^jd to other subjects?

-

[Maulana Azad: Scientific and techni­
cal subjects.]

Basic Education

♦848. Shri S. N. Das: Will the Minis­
ter of Education be pleaded to state:

(a) what were the important recom­
mendations of the Committee on the 
productive aspect of Bnsic Education;

(b) which of these recomir.endations 
. have been given effect to; and

(c) whether the implementation of 
these recommendations has led to any 
improvement in the direction of useful 
production?

The Deputy Minister of Natural Re­
sources and Scientific Research (Shri 
K. D. Malaviya): (a) A  statement is
laid on the Table of the House. [See 
Appendix VI, annexure No. 2].

(b) The report of the Committee,
together with the observations on it 
made by the Central Advisory Board 
of Education, at their 19th meeting 
in March 1952 has been communicated 
to all State Governments for neces-^ 
sary action. ^

(c) The implementation of the new 
approach suggested will require several 
years and it is not possible so soon 
tc offer any opinion on its results.

Shri S. N. Das: May 1 know whe­
ther the report of this committee has 
been published and is available in the 
Library or was supplied to thevsirious 
State Governments?

Shri K. D. Malaviya: It was not
laid on the Table of the House.

Shri S. N. Das: May I know whe­
ther the Central Advisory Board of 
Education has considered the recom­
mendations of this committee, and if 
so, what is their decision?

Shri K. D. Malaviya: Yes, Sir. The 
Board considered the recommenda­
tions and expressed the view that the 
element of craft work in basic educa­
tion is of such educational importance 
and value that even if no economic 
considerations were involved, it is 
necessary to replace ordinary primary 
education by basic education, in a 
planned way.

Shri S. N. Das: With regard to part
2, item L it has been stated that the 
Committee has suggested a proper 
integration of post basic education 
with secondary and university educa­
tion. I would like to know whether 
the Secondary Education Commission 
has been asked to consider this point 
also.

Shri K. D. Malaviya: A ll these
questions will be considered by the 
Secondary Education Commission.




